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CENTRAL ADMINISTRATIVE TRIBUMAL
PRINCIPAL BENCH, .NEW, DELH!

OA 'NO. 1887/2000
with

OA NO. 1802/2000
0A NO. 888/2000

OA NO. 8838/2000

This the 13th déy cf March,
‘HON’BLE'SH. S.R.ADIGE, VICE CHA!RMAN (A}
HON’BLE SH. KULDIP SINGH, MEMBER (J)

- OA NO.' 1897/2000

T .M.Vasudevani.s:. R
QJggppalan,

& 'ndustria! Research,

S/0:Shri Verchomy
12/2~A, "Double "
Tilak Nagar, . 3
New Delhi<s68. . .. "

B Versus

il ‘o Sciéntific‘&“industrial esearch,

SandhafBhawan,

IR
gs-Director.

.
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PO: CRRI,

Pelhi Mathura Road,

New Delhi-20

represented by its Director.

0A NO..-889/2000

A.K.Soni, 10 'A

S/o Late Shri B.S.Soni,
A-10,. South Extension Part |,
Mew .Delhi-49. '

VYersus

iAnuuandhan Bhawan,
o 2,7 Ratd Marg,
“gS>V_New Pelhi=1:
g 3through 1tS~Director,

2. Ceﬁtral Road Research lnstitute,

~.Council of Scientific & Industrial Research,

2f '”~' Lentral Road ‘Research lnstitute,

Dxrector

e

Heard both the u1deo.

2, "lhese OAs are'dlsposed of in terms of the CAT,

Bench bull Bench ordcr dated 10.1. 2001,

3. ‘Behefifs Ilowxng out of the afor

1ould be extendcd o'the app} caqt

7

date of recelpt ot a'dopy"bf thx order. DA are disposed  of

accordln"ly /l/o Lwﬁ
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il Ccn!ral Allisisuauve Tribuga,
Ce Pnu A Biten, New Delhi
L a Fandkot House, '
Copermcus Marg,

‘ManOJ LhatterJee for respondents.

//{ /Xf'/r 4’ 04_-?’

2naid Full Beneh  arder

. J : ( .
Cs.r. Apigh

Vice Chairman
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